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‘Gurgaon. This also happens to be in
front of the ancestral house of Shri
Tayyab Hussain.

(b) According to the Punjab Wak{
Board, an expenditure of Rs. 27,000/-
was incurred on the park by the
Wakf Board and an amount of Rs.
8000/- was donafed by the Gurgaon
Municipality. In addition to this an
amount of Rs. 15,600/- was advanced
by the Wakf Board to instal fountain
lights in the park,

(¢) As reported by the Punjab
Walk Board, the land was most un-
hygienic with heaps of rubbish lying
here gnd there and the approach to
the main gate of mosque was difficult.
The insanitary condition presenteq a
Jot of inconvenience to the people go-
ing to mosque for prayers. To keep
the sanctity of the mosque and also
to glve shelter to the poor people the
necessity of construction of the park
in front of the Jama Masjid was felt.
It is, thus a resting place-cum-park
for the people in general.
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News Items of ‘DDA’s Crores Down
the Drain’

3458, SHRI SHANKERSINHJI
VAGHELA.
SHRI ANANT DAVE:

Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pYeased to gtate:
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(a) whether his attentio, hag been
inviteq to a press report which ap-
peared in the weekly ‘Blitz’ dated the
29th October, 1977 under the heading
‘DDA’s crores down the Drain’;

(b) the reaction of Governmeut
thereto; and

(c) the action taken or proposed to
be taken in the matter?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) and (c). The matter is under
examination and the rcactions of the
Government will be placed on the
Table of the House after examination.
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Rehabilitation of Residents of Kings-
way Camp, Delhi

3461. SHRI KANWAR LAL
GUPTA: Will the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be

pleased to state:

(a) whether it ig fact that all the
residents of Kingsway Camp, Delhi
have not been provided alternative
accommodation so far;

(b) what is the problem and what
steps have been taken in the last 6
months to rehabilitate them;

(¢) what ig the decision taken by
the Government after the visit of Lt.
Governor and other Officers to that
area; and

(d) what are the demands of the
residents of that area and to what
extent Governmeut will meet them?





